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F.No. A-32011/1/2019-Ad-VI
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Government of India

EGEEIGE]

Ministry of Finance

Toreg s

Department of Revenue

(R TRy HY @13 Central Board of Direct Taxes)

Office Order No. 246 of 2019

North Block, New Delhi -110 001
Dated: 02.12.2019

Consequent upon approval of the Competent Authority, the following officers
are, hereby, promoted to the grade of Chief Commissioner of Income Tax (CCIT) (level
16 in the pay matrix Rs. 2,05,400-2,24,400/-) w.c.f. the date of assumption of charge of
the post by them and until further orders:

() _Panel for the vear 2018:

SL No. Name of the Officers Civil Code Remarks

Ms./Smt./S/Shri

1. T. TONSING PRASAD 86048

2. SHRI KRISHANA ; 86050

3. SHYAM KUMAR ] 86054

11 Panel for the vear 2019:
Sl No. Name of the Officers Civil Code Remarks

Ms./Smt./S/Shri

Jil RAKESH BHASKAR 86058

z. LEKHA KUMAR 87001

3. SADHANA SHANKER 87003

4. PRAGYA SAHAY SAKSENA 87004

5. BOLAGANI VENKATA 87005
GOPINATH

6. RAMESH KUMAR YADAV 87007

7. SUBASHREE 87008
ANANTKRISHAN

8. SUBRAT MISHRA 87009

9. | RAKESH MISHRA 87010

10. UMA SINGH 87011

EiL: KUMUDA CHANDRA 87014
PARICHA PATNAIK

12, KARRI KAMAKSHI 87015

13. ANURADHA MISRA 87016

14, ARCHANA CHAUDHARY 87017

13 ASHISH VERMA 87018

16. AMITABH KUMAR 87019 On Deputation
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F. No, A-320 019-Ad.V
Sl No. Name of the Officers Civil Code Remarks
17. PRANEET SINGH SACHDEYV | 87020
18. ANIRUDDHA KUMAR 87021 On Deputation
19. NAROTTAM MISHRA 87022
20. SHOUVIK GUHA 87025
21. SHISHIR JHA 87026
22, REENA SINHA PURI 87029 On Deputation
23. GEETHA RAVI CHANDRAN 87030
24, SUMANT SINHA 87031
5. OMKARESHWAR CHIDARA 87032
26. RAJAT BANSAL 87034
| 27. | BHARAT SINGH GAHLOT 87035
28. KULDEEP MOORTI BALI 87036
29, BIPIN BIHARI SINGH 87037
30. RAJ KUMAR 87038
LACHHIRAMAKA
31. PANKAJ KUMAR 87041
VIDYARTHI
32, NARENDRA GOUR 87042
3. PRAVIN KUMAR 87043
34, J. ALBERT 87044
35. BHARAT KUMAR PANDYA 87045
36. GUNJAN PRASAD 87046
37. SANJAY PURI 87047
38. HARINDER BIR SINGH | 87051
GILL
39, YALAVARTI RAJENDRA 87053
40. MOHANISH VERMA 87054
41. SUKHVINDER KAUR 87056
KHANNA
42. HEMLATHA DEVIG. V. 87057
43, VALLURI SRINIVAS 87058
44, HARSH PRAKASH 87028
45, SANJIV DUTT 87060
46. KRISHNA BEHARI SHUKLA 87061
47. MUKHENDU SINGH 87062
PAWAR 1
48. RATNESH NANDAN SAHAY | 87063
49. PATEL RAVINDRAKUMAR 87064
ISHVARLAL
50. POONAM KHAIRA SIDHU | 87065
51. RAJESH TUTEJA ' 87066
| 53 M. V. BHANUMATHI 87068
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F. No. A-32011/1/2019- 1

2. The promotions of 06 junior most officers (from S.No. 47 to 52) shall be on
ad-hoc basis till the “sealed cover/deferred” cases are finalized or subsequent regular

vacancies in the grade arise. whichever is earlier.

3 On promotion, these officers are posted as per table below, with effect from
the date they assume charge of the respective post and until further orders:

g b

g

NG, | L il POST STATION
I | 86048 | T.TONSING PRASAD CCIT-2 CHENNAI
2 86050 | SHREE KRISHNA CCIT DELHI
3 86054 | SHYAM KUMAR CCIT SURAT
4 86058 | RAKESH BHASKAR CCIT VIUAYWADA
5 87001 | LEKHA KUMAR CCIT-5 MUMBAL
6 87003 | SADHNA SHANKAR CCIT ALLAHABAD
7 87004 | PRAGYA SAXENA CCIT(OSD) DELHI
8 87005 | B. V. GOPINATH CCIT PANII
RAMESH KUMAR
9 007 | inas CCIT GHAZIABAD
SUBASHREE
10 i o CCIT-1 BANGALORE
11 87009 | SUBRAT MISHRA CCIT NASHIK
12 87010 | RAKESH MISHRA ceIr RANCHI
3 87011 | UMA SINGH CCIT-3 CHENNAI
14 87014 | K.C. P. PATNAIK CCIT THANE
15 87015 | K. KAMAKSHI CCIT-1 MUMBAL
16 87016 | ANURADHA MISRA CCIT-8 DELHI
ARCHANA
17 PO | CCIT-2 DELHI
8 87018 | ASHISH VERMA CCIT UDAIPUR
9 87020 | PARNEET SACHDEVA | DGIT(INV.) PATNA
20 87022 | NAROTTAM MISHRA | DGIT(INV.) LUCKNOW
20 87025 | SHOUVIK GUHA CCIT PUNE
22 87026 | SHISHIR JHA CCIT JODHPUR
; GEETHA ,
23 S | (00 e CCIT-7 MUMBALI
24 87031 | SUMANT SINHA CCIT-1 AHMEDABAD
| OMKARESHWAR e
25 ey CCIT(C)-2 MUMBAL
26 | 87034 | RAJAT BANSAL CCIT3 DELHI
- ‘ CCIT(INT'L
27 4703 | BHARATSINGH TAXN.) MUMBAI
GEHLOT
| (WZ)
28 87036 | morpoor MOORT CCIT(TDS) KOLKATA
29 §7037 | BIPIN BIHARI SINGH CCIT DEHRADUN
RAJKUMAR 1
3 3 RAIPUR
30 | 87038 | \CHHIRAMAKA i
31 87041 | PANKAJ VIDYARTHI CCIT-6 DELHI
32 87042 | NARENDRA GOUR CCIT | TIRUCHIRAPPALLI
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No. A-32011 9-A
sivo. | SV o POST STATION
33 87043 | PRAVIN KUMAR DGIT(INV.) KOLKATA
34 87044 | J. ALBERT DGIT(INV.) KOCHI
35 87045 | B.K.S. PANDYA CCIT-9 MUMBAI
36 87046 | GUNJAN PRASAD CCIT(TDS) CHENNAI
37 87047 | SANJAY PURI CCIT(TDS) MUMBAI
38 87051 | H.B.S. GILL CCIT(C) DELHI
39 87053 | Y. RAJENDRA CCIT-8 MUMBAI
40 87054 | MOHANISH VERMA CCIT-5 DELHI
41 87056 | SUKHVINDER KHANNA CCIT SHIMLA
2 87057 | G.V.HEMLATHA DEVI | CCIT-10 MUMBAI
3 87058 | V. SRINIVAS CCIT=2 BANGALORE
1 87028 | HARSH PRAKASH CCIT-1 KOLKATA
‘ DGIT
45 87060 SANJIV DUTT (Risk Assess- DELHI
i ment)

KRISHNA BEHARI .
46 G086 | CCIT-3 KOLKATA
47 87062 | ;‘AU\"‘};‘}ENDRA SINGH CCIT-4 KOLKATA
48 87063 SR:IIKE,*'H NANDAN | car2 KOLKATA

PATEL '
49 87064 | RAVINDRAKUMAR ccIr RAJKOT

ISHVARLAL
50 87065 ggﬁf‘“ KRAIRA ceIT AMRITSAR
51 87066 | RAJESH TUTEJA DGIT(INV.) BHOPAL
5 87068 | M.V. BIANUMATHI DGIT(INV.) | CHANDIGARH

4. In addition, the following transfers/postings in the grade of Chief Commissioners of
Income Tax are ordered with immediate effect and until further orders:
_ CURREN
S.NO. |, NAME _ i NEW POST P
COob POST STATION STATION
HIMALINI , ‘ DGIT(I & :
1 85007 KASHYAP CCIT(C) DELHI cn DELH
i1 RETURN FROM ’
2 85035 | SHEFALI SHAH DEPUTATION CCIT-1 DELHI
SATYAKAM |
3 - A CCIT-4 DELHI
3 86023 MISHRA CCIT-5 DELHI C
ARNIRD 3 |e 1 CHENNAI
4 86046 KUMAR CCIT-3 CHENNALI CCIT-1
5 86030 | RONMOY DAS | DGIT(INV.) | KOLKATA CCIT SHILLONG
& | diods || SANGEEIA ccIT SURAT | CCIT(TDS) | DELHI
SINGH
3»L l
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E. No. A-3 1/2019-Ad.V

3 The compliance reports regarding relieving/joining of the above officers shall be
forwarded by the Pr. CCIT (CCA) concerned to the Board and Data Base Cell, CBDT by
06.12.2019. All the relieving and Joining should mandatorily be done by the officer
concerned and approved by the concerned Pr. CCIT(CCA) on-line on
www.irsofficersonline.gov.in.

6. Hindi version of this order will follow.
n er wi \\u ?).L 4
(Yogesh Sha@%

Under Secretary to the Government of India
Tel. No. 23095474

Copy to:

Officers concerned.

All Pr. Chief Commissioners of Income Tax / Pr. Director Generals of Income Tax.
Pr. Chief Controller of Accounts, New Delhi.

Zonal Accounts Officer, CBDT, O/o Principal CCIT (CCA) concerned.

PS to Hon'ble FM / MoS (Finance).

PPS to RS/ Chairman, CBDT / Members, CBDT / JS (Admin.).CBDT / JS (Revenue).
Adviser to Hon'ble FM.

Hindi Section for Hindi version.

CIT (Media & TP) and official Spokesperson, CBDT, New Delhi.

Secretary General, IRS Association / Secretary General, ITGOA / All-India Income
Tax SC & ST Employees' Welfare Association / Income Tax Employees Federation
(ITEF).

11.  Data Base Cell, CBDT

SPENAU W~
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